B1. . QA-12015/23/2021-QA-FSSAI
F. No. QA-12015/23/2021-QA-FSSAI

HIRA T @Te] GR&T Td A WIfResor
Food Safety and Standards Authority of India
(IR R Td A TIfATH, 2006 & dga R v denfae mitewon
(A Statutory Authority established under the Food Safety & Standards Act, 2006)

(IOTGIT STYTHT WHTM)
(Quality Assurance Division)

THIIT YA, Pledl AS, I3 faeeil-110002

FDA Bhawan, Kotla Road, New Delhi — 110002

ﬁ‘l’iﬁ/Dated RE {AET, R0

GI'I%SZT/Order
AT A d=w wreae fofiee, g, SemaT & e ¥ B & g |

Subject: Extension of Suspension of M/s Megsan Labs Private Limited,
Hyderabad, Telangana —reg

In continuation to the orders issued vide even number dated 13™ July 2022 and
31" December, 2021, the suspension period of M/s Megsan Labs Private Limited,
Hyderabad, Telangana bearing FSSAI Reg No. 38/S/FSSAI1/2016 is further extended
till laboratory obtains scope of accreditation for food testing under FSSAI-NABL
Integrated Assessment.

2. This issues with the approval of Competent Authority.

SRR

(Sweety Behera)

fAS=IE qUreR 3YRE)
Director (QA)

FSSAI, New Delhi

9fa/ To

1. AEd AE o= wrgae fofiee, Eexrers, qeTET, 3-31/33, Wil 99:33/9TE, Sy
FEX - 123,124,125 3R 142, FAGEAT, FAATIL, BATE-500014, JSTTAT
1. M/s Megsan Labs Private Limited, Hyderabad, Telangana, 3-31/33, Plot

no.:33/Part, Sy No.s - 123,124,125 & 142,Kompally, Quthbullapur,Hyderabad-
500014, Telangana.



Copy to:

1. State Food Safety Commissioners (All States/UTs)
2. All Authorized Officers and Designated Officers, FSSAI
3. CEO, NABL, New Delhi

Copy for information to:

PPS to Chairperson, FSSAI (HQ), New Delhi;

PS to CEO, FSSAI (HQ), New Delhi;

Executive Director (RCD), FSSAI New Delhi

Director (Imports), FSSAL New Delhi-for necessary changes in FICS.
Regional Director, FSSAI regional Office

CITO FSSAI New Delhi-for uploading on the FSSAI website
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